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Theft and Sale. of AJj Pie\:eII Abro!,d 
.. :_ ' ::J .... ". . ~ ~ •. -' :, 

1202, SHRI PREM CHAND 
VERMA: 

, SHRrHEM RAJ: . 

Will ihe"'Minisli;)r of ~DUCATION 
be pleased to state: 

(aJ whether' the pro~Ie'[l1 of fast 
·increasing theft in' the' ,country and 
clandestine "sail! 'abroad of invaluable 
art, pieces and. antiquities has been 
~exa:ni~cd bY GClv<'rnmcnt; 

(b) if sO, the nature th~reof and 
. ~xtimtof t{le,problem and how much 
art treaSl,lre has So far been ~old 

abroad; and 

(c) the measures which arc being 
a.dop~~d to stop such activit'e~? 

. THE MINISn:a m' STATE Ij\j 
'rnE MlNIS'CRY OF EDUCATION 
'(SHRI SHER' SINGH): (a) to (e), 
GQvel'nm~nt have taken note of the 
increasing incidence of thefts of 
sculptures and other antiquiti!'s trom 
monuments in the country. A few 
caSes of illegal exports have al90 
c~me to notice which are unde- in-
vestigation, but no official infcrma· 
ti,on hail' been receiv.zd about large 
scale exports. Cllses of theft from 
centrally protected mon\llI1ents are 
promptly reported to the police 3U· 
thorities: concerned for necessary in· 
vestigations ar,d· apprehension of the 
culprits. The Export Advisory Com-
mittees and the Customs Authorities 
at major ports are also alerted at 
the same time to prevent the export 
of the stolen obj.z~ts out of the coun-
try. The following preventive mea· 
SUI'e!l have also bef'n taken to check 
the in~ence of'thefts from Centrally 
protected monuments:-

(i) 
~ 

Docwnentatlcn and shifting of 
loose. scqlptures from monu-
m~ntSlsites to places of safety. ... 

"'(it) 'Watcha'nll ~ard 8taft at the 
,. ~ mcmumerlts!!lftes have been 
" "'~ed, t? 'be more vigilant. 

Such ~ft has also been streng. 
'~h~ wherever necessary and 
pOsSible. .. , 

The Ministry llf Home Affairs ha ~e 
also addressed the Heads of Stat" 
Governments and Chief Ministers to· 
take measures to glear up the police 
machinery in thei·· State.~ to exercise 
greate:' vigilance and strictness at 
pcil1's of exp:Jrt and places wlv>...re 
lJllrchases and sales of art pieces iuid 
,;ntiquities take place. Suitable am-
endment of the Antiquities (ExpOrL, 
Control) Act, 1947, is also unde- con~ 
~id'~ration with a view to tightening 
the licensin~ regulations and ore.' 
venting unauthori3ed export of anti. 
quities from the country . 

All Weather Sen'ices to Lllccadive 
Is1a.nds 

1203, SHm YASH PAL SINGH: Wilt' 
tb,~ Minh,cr of TRANSPORT AND 
SHlPPING be pleased to stat.z: 

(a) whether Government h3vc 
taken any d~cision fo' having an all 
weather service to the Laccadive Is· 
lands; and 

(b) if not, when the final decision 
is likely to be taken? 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R , v, 
RAO): (a) Yes sir. The Government 
of India have decided to have an all 
weather service to the Laccadive, Mi· 
nicoy and Amindivi Islands and aq 
all weather pas<enger-cum-c3rgo ves-
,el has been ordered by the Shippin~ 
Corporation of India from YUGOS-
LAVIA: 

(b) Does not arise, 

Foreign Correspondent in Nagaland' 

1204. SHRI YASHPAL SINGH: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that a 
foreign correspondent has been re· 
siding in Nagaland for the last many.-
years; 

(b) if ,so, whethe- he has- beeD> 
residing U1er,e with tlie prior permilf"-
sion of,Government: and 
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(C) if not, the action taken by Gov-
ern-ment against the person' concern-
ed? 

THE M1NISTER OF STATE IN' 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VlDYA CHARAN 
SHUKLA): (a) No, Sir. 

(b) and (e). Do not arise. 

lUaha, 'ashtra-Mysore Border Dispute 

1205. SHRI YASHPAL SINGH: 
SHRI ARJUN SINGH 

fiHADORIA: 

Will th·~ Minister of HOME AF-
:FAIRS be pleased to state: 

(a) the' pre gress so far made to-
ward,s the settlement of Maharashtra-
Mysore dispute; and 

(b) when the dispute is Jilt.'~ly to be 
s':!ttled'! 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) and (b). Efforts are 
being made to settle this di.<;pute as 
early as possible. The matte is under 
active consideration of Government 
but the time when the dispute is 
likely to be 92ttled cannot be Indi-
cated. 

Law and Order Situation in Delhi 

1206. SHRI YASHPAL SINGH: 
SHRI BIBHUTI MISHRA: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether law and order situa-
tion in Delhi has worsened since the 
tennination of the last Session of Par-
liament; 

(b) if so, wbethe- any study has 
been made to find out the causes; and 

(c) what measures are being taken 
to remedy the situation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 13-
FAIRS (SHRI VlDYA' CHARAN 
SHUKLA): (a) NO, Sir. 

(b) and (c). As against 4578 Closes 
during the period 15th February, 1968 
to 3()th April, 1968, 4432 cases were 
reported during the period 1st May, 
1968 to 15th July, 1968, While no spe-
cial study has been made of ·the law, 
and order situation as such durine 
tiJ,~ in ter-sessional J ecess the ' crime 
situation in Delhi, is 'however; re-
viewed frGm time to time and neces-
sary prc\'entive and other mea.sures 
are taken by the Ariminist ation in 
accordance with law. 

Dis.rlbutlon of Pamphlet amonpt 
Miso Rebelll 

1207, SHRr K. LAKKAPPA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that the Mizo 
National Front has published and cir-
culated a pamphlet among the Mizo 
tribals; 

(b) if so, what are the contents of 
this pamphlet; and 

(c) the s~eps that have been taken 
to counter such propaganda and stop 
Chinese inte"ference in the Mizo 
Affairs? 

THE DEPU fY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI K. S. RAMASWAMY): 
(a) No pomphlet published and cir-
culated by the Mizo National Front 
8'mong the Mizos has come to the no-
tice of Government. 

(b) Does not arise. 

(c) Government have taken mea-
sures to counter hostile propaganda 
and Secu"ity Forces are continuing 
their operations and maintain cons-
tant vigilance. 
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